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M'S SHRIRAM FINAMCE LIMITED

[Formary known as

BY REGISTERED FOST WITH ACH.DUE
Ta - Crate: 18072025
11 MADLUR GAS AGENCY REP BY O KRISHNA KEUNMARIL RO H NO 41405 VHENAN
|FURI COLCHY, TANDUR, K W RANGAREDLDY TELANGANS- 501141

Shriram Tr inEpEort Finamci I_.-5.|1-||_:|.:... Limitacd),

+o v | BeErrOar |
210 ERESHMNA KUMAHI RO C BLOCK FLAT MO, 1580, FOHTUNE TOWERS MALDHA-
|FUR, HYDERABAD TELAMGAMA. SO00ET
11 RAJESH G RO C BLOCK FLAT O, 1504, FORTUNE TOWERS, MADHAPLIR, HYDEHR-
;IEMD TELANGARNA, - SHO0H1 el Cuimranbors}

m,

Sub: Notice Uls 13 (2} of The Securitization and Reconsiruction of Financial Assats
and Enforeement of Sscurity Interesi Act - 1002
Ths unclemugrad beng e auiharized ofoor of M Shriam Finance LTD (Fomearly kinown
as Shhrem Transpon Finance Company Limied). a Company incarparatad under (he Indian
Comparsas Acid, 1058 and carmying on Enence business having (s Regsismed Ofco sl Bn
Towmrs, Fiod Mo 148, Soulh Phoss, Indusinal Estale, Gundy Channai- 800013 and cnha af
Branch Dfce al v Door Mo J3-68-500, Estate Na 8, sl Floor, Opp;, Bank of Baroda
Himayaih Nager, Hydarabsd- 500020 (hamain afisr refarred b6 as "Tha Compary™). apponi-
od under iFe akd 81, harelly iEELaNg e followeng notioe 10 you
WiE have @1 your requesl granisd sacured isanicans B you and (he delmls ol sech [Gone ane
as lodows

B Mo| Agresment Moo | Loan Date | Principle Financial | Tatal Agresment
Amauni Charges Wil
1 | HMTH12I062500032 | 38-08-2023 | Ais. 9600000/ |Fin, 4821727/-| Re. 143217ZT{-

Far oblaning above raferred nans, you hive créated secury in Myvour bo e ihe Talowing
propeeiss b follitws
DESCRIFTION QOF THE IMMOVABLE PROPERTY

All That the ShadGiodown bearng s Municipal Doar No, 5-1-82 34, Tetal Site 1267
Squmre yards equaling o IT3Y Square Mebers, Plinih Area 1448 Square fesl [Zinc
Shaetrabove 10-0° Haight]., Siuated at Sy Mo, 36 of Tanduwr, Chengeshpur Road, Tandur,
Tardur Mursspality, Vilkarabad Disirict. Telengana State. . Under Jurisdichion af Sul- Regmirs
Tardur and District ‘Fltgtllrir Rimddy , with in tha imits of Tandur Municipalty. ng wih
u'ru hllmulr'g Land Sy Mo B3. Bauth | Chen poor PS5, Road in

y. No. 36, East Lmh'r Ho 35 Wast | Land Gy Mo

yaul that out of kobsl smount of Rs. 10883545, rJue 1o us on 18-07-2025 [Dabs]

nfﬂ'ﬂ- r'-:lhr.ul you have defaulted in repayment of antie amount of Rs. 10883545/ (Rupees

O Crore Eight Lakhs Eighty Three Thousand Five Hundred Forty Five Onby) (which nep-
|resents the pancipal plus imerest due as on 18-07-2025)

As you hkave defaulied in repeyment of monthly EMEs on your loans, we have clessified
your inan account as MPA (Mon-Performing Asset) as on 29-01- 37025 and we also mform you
that despite repeated reminder nolices and oraf requests for repayment of boan due
amounts, you have nol 5o far paid the same

For [he reasons stabad above, we hereby call upen you 1o dm:.h:nrg:a Tl of your lamik-
s fo us wishin o penod of &0 days from the date of receipt of this notice fading which we wil]
be forcad in aMerciaing Be powers undes secion 1364 of e seconlization and
Reconstruction of Firanoal &ssets and Enforcement of Securty Interest Act, 3002 against the
sacurEd property'properies mentioned atove, The powars avadable o s under Sacton 13
af ihe sad Ad mier-aka ncludes |1 Power (o ke possesson of the secuned propestyiprap-
arties of fhe borower including tha nghts to transfier by way of leasa, assgrmsant of sala i
reaiizing secured progety, (1) Tole over the maragernant ol the secured properly including
rights bo fransfer by way of lease, assignment or sale and reakss the secured property and
anry transfer of secured property by us shail vesi in ibe irensheres all the rghts theneto or in
redation in the secured proparty ransfarmed as if ihe transkar had bean matba by r'uu

The armount realized from exercising afl the menfdned abawe, will first be apsied
in paymant of all costs. charges mnd axpensas. which in the apinion of us have baen prop-
arly incwrred Iy us or any expenses incidenial thenato and secondly apalied n discharge af
e duas to us a8 mantionsd abowe with contmctual delayed mbarest from i dose of mis
riofice lill the dabe of sctusl realization and the residue of the monay, 1 amy e, shall be paid
b you acoordingly

Vile drve ol allenlions ko Sac 11 (B) af the Secirilizlion Acl 58 per which, no Rirlher
wops shall bo takan far ranster or sale of e secured proparty . i dues of the seoured cred-
i bogether with all oosis, charges and axpanses ncured sne iendered by you ol ary Tims
bedora the date Seed for ssle or transfer ol tha seoured proparty'proparies

Plenas ke mobe that sfier eceipt of 1he nolicé, you shall ol renefer by wiy Of sale,
Inats of alherwisa any of 1he setured propedty/propartai. miaced o o this olice, wilbaul
prigr wrillen conasnt af he secured credilon

Piaase s lurthar nobca Pal i & sthoul prejudica o e righls af (ke company &0 pro-
cand against the Principal Borrgwer, Co-pborrower snd Clusamios belohs the compelend courl
af untar gny olher provigione of ley applicabie s per Dan cum hypolthecation agmeemant
artared IMo by you willf us

Builherigod Office:
Hams ¥ SUDERSANABABL,
Ragional Business Haed! CLEGRTER HEAD
Mis Sheiram Finance Limited
{Farmaily known as Shiram Tranapert Finance Company Lemsad)

www.manatelangana.news
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ASCEND TELECOM INFRASTRUCTURE
PRIVATE LIMITED

CIN: UT0102TG2002PTCO38T13

Regd Office: Unil No.410, New Municipal No.9-1-87 & 119/1/4F/Unil No.10, 4th Floor, “Eden Amsri Squara”,
=t John's Road, Secunderabad - 500003, Telangana, India.

Corporate Office: Sangeeta Towers, 3, B0 Feel Road, Indiranagar, Bangalore - 560038, Kamataka, India.
Tel: 080 61164555, Website:

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2025

following QR code.

Place: Mumbai
Date: August 12, 2025

The Board of Directors of the company, in its meeting held on August 12, 2025, has approved
the Unaudited Financial Results of the company for the quarter ended June 30, 2025. The
results are available on the Company’s website (www.ascendtele.com) and the Bombay Stock
Exchange website (www.bseindia.com). You can also access the results directly through the

Ascend Telecom Infrastructure Private Limited

W ascendiele.com

For and on behalf of the Board of Directors of

Sd/-
Milind Joshi

Director
DIN: 02685576

Silfacrors 37125

FORM B

PUBLIC ANNOUNCEMENT

{Regulaticn 12 of the Insclvency and Bankruptcy Board of India
iLiguldation Process) Regulations, 2046)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

A P F ESTATES PRIVATE LIMITED

ATE BANK OF INDIA

SME YELLAREDDYGUDA BRANCH, HNo 8-3-961/B, First Floor,
Srinagar Colony Road, Yellareddyguda, Hyderabad- 500 073

POSSESSION NOTICE (For immovable property)
Under Rule 8(1) of Security Interest (Enforcement) Rules,2002

BHAGIRADHA CHEIVIICALS .& INDUSTRIES LIMITED

L I_I-. r11'1 LI"I-"

legd. Oifice:

Tel:+ 91-40-6

Extract of Standalone & Consolidated Etalement of I.Inaudned Fiﬂancial Hesults rur 'Ihe I]uarier Enued ::lﬂ“ June 2025

[[sana] PARTICULARS
| 1 |Narme of corporate defrbar
| 2, |Date of incorporation of

| corporaie debtor
3. | .-!.-.l.|1-i1-|:|n1:;"l.r'n|':|.r'=*-r which corporate
{dhetdos s incorporated S registensd
| Corporate kentity No. / Limited
Lizbility identificstion Mo, of
|corporate detitor
-ﬁ-JI]‘E'-:S af the IE-'E“ST'E-'TEII 0d 1":'I3
{and principal office (if any) of
|cofporate debtar

DETAILS
|APF E-ETAT. PRIVATE LIMITED

| 25, 07.2008

'Hugalru* of Companies - Hyderabad

Il [ U4B400TG200BPTCOB02ST

P

| 5945, Aashi Towers Basheertagh,
Hyderabad, Telangana, India. 500063

£. | Date of dosure of Insolvency [ 25.07.2025
I I?F-;c-utlrh". f-'rrm=-=.5 _
T, Lqmdatln."r commencement date [0B.08.2025

jof corporati dedtor

|Name and registration number
{of the insolvency professional

|  (acting as liquidator

| 8. |Adavess and e-mail of the
liqusdaton, as registered with the

(Urdar Reoeived on 1108 2025)
' Mame: Viizy Pitamber Lulla
Registration Number:
IBEARPA-ODL/AP-PMI323,/2017- 18,/ 10583
| Address: 201, Satchidanand Bidg,, 12th
Road, Khar (W), Mumbai - 400 052

i e

| Board | Emaik: vijayplulla@rediffmail.com
| 10. | Address and e mail 1o be used Address:- 203-B, Arcadéa Bkig 195, N.C.PA,
| for comespondence with the Marg, Nariman Poimt, Mumbal — 00021
{Tiquidator | E-mail- apf.cirpigmail.com

.1.J. Lﬁ.t I.‘|:|1.I'_ For subrmission of claims | 12092025

Null-:-:* = hersby glven that the National Comparny Law Tribunal Hyderabad Bench,
has ordered the commencement of liquidation of tha APF Estates Private Limited
on Q8. 082025,

Herwenner, Lhe said order was necaived by the Liguidator on 11,068,202 5,

The stakeholders of APF Estates Private Limited are hareby called upon to submit
their ctaims with proof on o before 12002025, 1o the quidator at the-address
rentoned against iter Mo, 10

The: financial creditors shall submit their claims with proof by electronic means cnby.
Al other creditors may submit the claims with the proof in person, by post or by

Alc No. 42302153929

WHEREAS The Authorised Officer of State Bank of India, SME Yellareddyguda Branch, under
the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 and in exercise of the powers conferred under section 13(12) read with Rule 3 of the
Security Interest (Enforcement) Rules, 2002 issued a Demand Notice dated 03.05.2025
calling upon the borrower: Ws. Bioeq Care Private Limited Represented by its Director(s):
Smt Rohini Mounika & Sri. Rohini Siva Chandrasekhar Registered Address:#1-155/A,
3rd Floor, Gowthami Nagar Colony, Chanda Nagar, Hyderabad, Telangana- 500 050. Also
At:Unit Address: M/s. Bioeq Care Private Limited Represented by its Director(s): Smt
Rohini Mounika & Sri. Rohini Siva Chandrasekhar, Plot No. 59, Ground Floor, ALEAP
Industrial Area,Pragathi Nagar, Hyderabad, Telangana- 500 009 . Guarantors: 1) Smt. Rohini
Mounika \W/o. Siva Chandrasekhar, Address: Quarter No. F-6, Indian Inmunologicals
Limited, Serilingampally, Hyderabad- 500 032. 2) Sri. Rohini Siva Chandrasekhar S/o.
Subbarao, Address: Quarter No. F-6, Indian Immunologicals Limited, Serilingampally,
Hyderabad- 500 032. 3) Sri. Anugula Mahipal Reddy S/o. Gopal Reddy Address: H.No.
15-75, Uska Bai, Patancheru, Vandanapuri Colony, Ameenpur, Hyderabad- 502 032. Also At:
Sri. Anugula Bhupal Reddy S/o0. Gopal Reddy,Address: H.No. 15-75, Uska Bai, Patancheru,
Vandanapuri Colony, Ameenpur, Hyderabad- 502 032. to repay the amount mentioned there in
being of Rs.4,35,90,126/- (Rupees Four Crore Thirty Five Lakhs Ninety Thousand One
Hundred Twenty Six only) as on 02.05.2025 along with future interest from 03.05.2025 at the
contractual rate on the aforesaid amount together with incidental expenses, costs, charges,
etcand expenses and costs there on within 60 days from the date of receipt of the said notice.
As the envelopes were returned unserved/unacknowledged, the contents of the Demand
Notice were published in two leading newspapers, “Financial Express”(English Daily) and
“‘Andhra Jyothi” (Telugu Daily) on 11.05.2025, in which one is in vernacular language having
sufficient circulation in the locality where the property is situated.

The Borrowers having failed to repay the entire amount, notice is hereby given to the borrower
/ Guarantors and the public in general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him under Section 13(4)
of the said Act read with Rule 8 of the said rules on this 12th day of August, 2025.

The Borrower / Guarantors in particular and the public in general are hereby cautioned
not to deal with the property and any dealings with the property will be subject to the
charge of the State Bank of India, SME Yellareddyguda Branch for an amount of
Rs.4,66,59,959/- (Rupees Four Crore Sixty Six Lakhs Fifty Nine Thousand Nine
Hundred Fifty Nine only) as on 11.08.2025 and future interest at the contractual rate from

(¥ In Lakhs)
STANDALONE CONSOLIDATED
sl Particulars Quarter Ended Year Ended Quarler Ended Year Ended
No. 30-D6-2025 (31-03-2025 | 30-06-2024 | 31-03-2025( 30-06-2025 | 31-03-2025 | 30-06-2024 | 31-03-2025
{Unaudited) | (Audited) |(Unaudited)| (Audited) | (Unaudited) | (Acdited) | (Unaudited) | (Audited)
1 | Tofal Income from Operations {net) 1272732 | 1287285 1144134 | 45,882.75 1244154 12393.80| 11,365.80| 4497522
2 | Met Profit /(Loss) for the period (before tax, 721.31 8799 113194 400256 250,14 224 B2 957.16] 2.524.96
Exceptional and/or Extraordinary items)
4 | Met Profit/{Loss) for the penod belore tax, 21,3 gE7. 93| 1.,131.94 400256 2al,14 224.62 96716 2524.96
(aftar Exceptional and/or Extraordinary fems)
4 | Net Profit/{Loss) for the period after tax (after B28.73 516.20 2316 2.739.03 39791 {88.42) 570865 1,38573
Exceptional and/or Extraordinary items)
5 | Total Comprehensive Incomea for the period 848 56 522,75 75635 274847 41797 (B0.92) 605.85) 1,396.11
{eomprising Profit'Loss) far the period (after tax)
and other comprehensive incoms [after tax)
6 | Equity Share Capital 1,29660 | 1.29669] 1,24435 1,296.69 1,296.69 1,296.69 1,24435| 1,296.69
T | Other Equity {excluding Revaluation Beserva) BB, 641,80 BE,925.50
a5 shown in the Audited Balance Sheet of the
pravious year
& | Earnings Per Share {of T 1/- each)
Basicin ¥ 0.64 0.41 063 225 0.3 (0.08) 0.50 1.14
Diluted in ¥ 0.64 0.49 (.62 2.25 0.3 (0.03) 0.49 1.14
Notes:

1. The abhove is an extract of the defailed format of Standilone & Consolidated Unaudited Financial Results for the quarter ended 30" June, 2025. The same have been
reviewad by the Awdit Committes and were taken on record by the Board of Directors in their respective meetings held on 12.08.2025, Tha statutory Auditors of the
Company have carried out & Limited review of the atoresaid resufts.

2_The above is an extract of the detaided format of Standalone & Consolidated Unawdited Financial Results for the quarter ended 307 June, 2025 fiked with the Stock Exchange
under Regulation 33 of the SEBI (Listing obligations and Disclosure Reguirements) Reguiations, 2015, The Unaudited Financial Results in full format are available on the
Wabsiles of the Stock Exchange (www.bseindia.com) (https://www.nseindia.com} and the Company (www.bhagirad.com).

By order of the Board
For Bhagiradha Chemicals & Indusiries Limited

o/
Place; Hyderabad 5. Chandra Sekhar
Date :12.08.2025 Managing Director

AU SMALL FINANCE BANK LIMITED @ scneduied commerciat san

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)
APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

Ak
Sl
Fisdi N E
BaHE

This is to infarm to all the borrowers & public in general that *Fincare Small Finance Bank Ltd." has amalgamated with “Au Small Finance Bank Lid.” w.ef 01st
April 2024, Wheraas, The undarsigned baing the Authorizad Officar of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) undar tha "Securitization
and Reconstrection of Financial Assets and Enforcement of Security Interest [Act, 2002 (584 of 2002} and In exercise of powers conferred under section 13 (12} read with
rufa 3 of the Securdy Interast {Enforcemant) Rules, 2002 issued demand naotice on the date as mentioned balow calling wpon the borrowers Lo repay the amount meniicned
in the sakd netice withdn 60 days from the dateof receipt of the said notice as per the detaits given in below table:;

Date of
Possession
Taken

OF-Aug-25

Mame of Borrower/Co-Borrower/

13(2) Notice
Date & Amount

Mortgagor/Guarantor/Loan A/c No.

{Laan A Moe.) 22660004 143674, Velpulaaruna, Velpula 27-Mar-25

Prabhudas

Rs. 4,73,351/- Rupees Four Lakh Seventy Three Thousand Thres
Hundred Fifty One Only as on 26-Mar-25

Description of Morigaged Property

&l The Piece And Parcel OF Immovable Proporty OF Rec Building On Land Admeaswring 106.0 Sg.¥ards., In RS Mo 193, Asst.Mo 438, Bearing Door Mo4-486 Situated At
Adiviravulapadu Village, Adviravulapadu Gram Panchayat Area. Mandigama Mandal, Mandigamasub-Registry, M. T.R Destrict Being Boundad By - East: Road, West: Proporty Sold
By Maram Markeneshwara Rag, Morth: Proporty OFf Kummavarapu Raghavulu, South: Proporty Of Velpula Sitha Ramulu

(Loan AIC No.) 22630000023178, Palapati Anjaneyulu,
Palapati Venkata Lakshmi

18-Jul-24 Rs. 10,38,184/- Rupeas Ten Lakh Thirty Six Thousand One Hundred Eighty

Four Only as on 17-Jul-24

DE-Aug-25

Description of Mortgaged Property

Marsaraopel B0 Painadu Disisct, Nakarikaliu Mnn.:l&i_lf"_.l'lﬁllﬂg-u|1r‘ll:1 Grampanchayal Acd Asepalll village, Sureey DNo-220580 Acssesemen] Number-TE1 Dooe  Mumbses
4161 Extenl-104-44 Sq Yards Vacant Site Out OF Norhesn Portion OF 242 B Yards  East: Vajrala Anjireddy Howse 20 FL, West: Panchayati Road 20 FL North: Devalla
Pitchamma House 47 FL South: Palapat] Anjaneyullu House 4T Fi

glectronic means,

Subrmeesion ol false of misleading prool of claims shall attract penaltios,
Vijay Lulla

Date: 14,08.2025

Place: Mumbal

IBEI Regn Mo.: IBBIS IPA-D1SIP-POO3 23,/ 2017T-18/ 10553

AFA: AKL/T0B03/02/ 181224/ 106612 Valid TN 18,72.2024

3. E. RAILWAY - TENDER

CPMGSUChakradharpur acting for and
an behalf of Presidest of India invites
o-Tandars againsl open tander Tor [he
following work - 5L Mo.; Tender Notice
MNa., Mame of work, Tender Value; EMD
Cost of Tender from. Date of opening
areg g6 follows @ [1]; CKP-GSU-FEMCING-

25-26-06; Provision of safety fencing .
along (he lrack By Molal Beam Crash
Bamies, fixed Knois fencing Bezinal-2000 .
Pre-streased Concrete and by Drick work

with RCC column from Km 233880 lo Wy ot
BIS. 11T (281.237 Tr. Km/) betweean
fsanbani-Jharsuguda Station,
T202,94 87 150.07; T1,00.00,000.00;
T0U00; Z8.08. 2025 [2], CKP-GSU-2025-
26-G5-4. Appoiniment of General
Cansultant (GC) for Gati Shaktl Unil
Chakradharpar Dwvislon; T8,13,61,992.82
TH.55 800.00; T0.00; 08.08.2025. The
lemdar can ba viewed al woebsile
hitp:lwww.ireps.gowvin The fendarer!
hidders musf have class-1ll Digital
Signature Cerlificate and must bea
regisiered under aon IREFS Portal. Only

{Loan AL He,) 23660000765459, Bokka Syam Babu,
Bokka Maga Malllswarl

19-11-2024 HRs. 5,75 936 Rupeas Five Lakh Seventy Five Thousand Nine Hundred
Thirty Siz Only as on 23-0ct-24

12.08.2025 and costs, etc., thereon. DB-Aug-25

We invite your attention to the provisions of Sub-section (8) of Section 13 of the
SARFAESI Act which speaks about the time available to the borrower/Guarantors to
redeem the secured assets.
DESCRIPTION OF IMMOVABLE PROPERTY MORTGAGED

Allthat Open Land in Sy.No. 852/AA3, situated at Uskabavi Hamlet of Ameenpur Village
and Mandal, Sangareddy District, Telangana admeasuring an extent of 896 Sq Yards and
after road widening 851.92 Sq Yards belongs to Sri. Anugula Mahipal Reddy and
Sri. Anugula Bhupal Reddy (Vide Registered Gift Deed No. 29543/2018 dated 31.07.2018).
Bounded by: North: Open Land Belongs to Neighbours, South: 25" Wide GP Road,
East: Open Land belongs to Neighbours, West: 25’ Wide GP Road, South: Plot No. 3

Date : 12.08.2025 Sd/- Authorised Officer
Place: Hyderabad STATE BANK OF INDIA

Description of Morigaged Property

Palanadu Disl. Marasarsopet Registration Dist, Marasaraops! Sub Dist, Within Mekankallu Mandsl Within Cheamalamarr Wifsge Panchayth Limits, In Cheemalamarr Vifsge
S.Mo.1T6-F Thersin Site To An Extent Of T2- 654 Y ards OFf S5ite Therein Constructed A Roc Roofed Daba Houss In A Plinth Area OF 200 Sagft. With A8 Affidures Thersto With D.Mo.2-
A1, Wish Assessmaent Moo 235, Wilh Al Absolute Rigihs| By Tha Date Documents0 OF Gift Scheduke Property And Bounded On: East: Panchayth Road , West: Property OF
Chitirala Mavean, Morth: Property Of Kaki Sukumar, South: Property Of Bokka Asok

{Lean AJC Ho.) 22660001023781 & 2366000195047 3,
Devarakonda Magaiah, Devarakonda Venkatanarasamma

16-Aug-24  Rs. 5953,973- Rupees Nine Lakh Minety Three Thousand Nine

Hundred Seventy Three Only as on 13-Aug-24

DE-Aug-25

Description of Mortgaged Property

Marsaraope! RO, Palnadu Diginet Narsaomoped Sub-Cisinct, Mekarikaliu Mandal Kunkastagunta Grampanchana Kunkalagunia Gramaskantam Survey D, b, 389 Door Mambar 10-53
Aszegsrment Mumber 1853 Extent 192 5q. Yands Koo Dhaba 618 5, FL Bounded On. East: Panchayati Bazar 27 FL., West: Varla Venkateswarlu Land 27 Fit, North: Devarakonda
Venkataswamy Land 64 Ft., South: Magili Chinnalah Land 64FL,

Loan &C No.) 23660000533502, Avala Srinivasarao,
Avala Mehar Latha

03:-Feb-25 R%. 780,582 Rupses Seven Lakh Exghty Thousand Five Hundred

Eighty Two Only as on ‘18-Jan-25

0B-Aug-25

GIC HOUSING FINANCE LTD.

4 TH Floor, Naspur House, 3-6-438/4, Himayath Nagar, Hyderabad-500029 Phone Nos: 040-49507353/49524717,

Description of Mortgaged Property

Cocument Mo S3462098 Narasaraopet Sro 04 01-07-2019 Marasarsopat Rd Marasaraop=t Sul District Marasaraopet Municipal Area Berampet Backsids OF Yinayaka Temple
MNarasaracpst Old Ward Mo 1 Mew Ward Mo 1 Te Mo 172/1 Block 171 Muncipal Assesemeant Number 10240211542 Muncipal Door Mo 1-18-8501 Exdent 48-26 S5q Y ards Acc Tiled Huusal
[At Prasant Roc Dhabs ) And Bounded On - East: C-Bchedule Avala Prasad Housa 24 Ft, Wast: Shaik Vali House 26Ft , North: Shaik Mastanamma House 17-9Ft, South: |
Muncipal Road 17 Ft

Mail Id: hyderabad@gichfindia.com Web site: www.gichfindia.com
Regd. Office: National Insurance Building, 6 th Floor, 14, Jamshedji Tata Road, Churchgate, Mumbai-20

DEMAND NOTICE
(IN PURSUANCE WITH SECTION 13 (2) OF THE SARFAESI ACT.,2002)

GIC Housing Finance Ltd.(GICHFL) has sanctioned Housing loan to the following borrower(s) to purchase residential premises by
creating equitable mortgage in favour of GICHFL. The repayment of the loan(s) is irregular and the account(s) is finally classified as Non-
Performing Asset in accordance with directions and guidelines of National Housing Bank.GICHFL. has therefore invoked its rights under
section 13 (2) of the SARFAESIACT.2002 and called upon the borrower(s) to repay the total outstanding mentioned against each within
60 days from the date of said Demand notice(s).

The borrower(s) is hereby again called upon publicly to pay the said total dues plus the charges & interest accrued till date within 60 days
from the date of this notice failing which GICHFL. shall resort to all or any of the legal rights to TAKE POSSESSION of the said
property(ies) and dispose it and adjust the proceeds against the outstanding dues amount. The borrower(s) is also restrained from
alienating or creating third party interest on the ownership of the property(ies).

07 -Mar-25 Rs. 16,94 504/ Rupees Sixteen Lakh Ninety four Thousand Five Hundred

Four Only as on 24-Fob-25

0E-Aug-25

{Loan AC Mo,) 24250000004185, Uppu Koteswara Rao,
Uppu Krishnaveni

Description of Mortgaged Property

Falnadu Dist, Marasaraopet B0, Marasaraopet S50, Nakankallu Mandal, Chejarta Gram Panchaysal, Chejana Vilaoe Sy No -255-C, Assesament Mo =25, Door No-1-13 Extend Site 04
41.86 5g Yards Or T6.63 Sg Mirs, Of Construcied Residential Roc Roofed House Ground & First Floor In 8600 & 600 S5 FL Including All Furnifure And Fldures And Electrcals
Presently Site s Bonded East: Road 15 Ft., West: Rudru Nageswara Reo"S House Execute Own Wall 15 Ft., Morth: Nadendla Nagamma's House Execute Own Wall 55 Ft.,
South: Mustipalli Kabbamma's Hose Execute Own Wal 55 Fi.

(Lean AMC Ne.) 22630000027811, Batlula Kondala Rao,
Batula Mangamma

24-Dec-24  Ra. 7,48.583/- Rupees Seven Lakh Forty Eight Thousand Flve Hundred

Elghty Three Only as on 12-Dec-24

0B-Aug-25

'Jff‘f::E'i‘::“jfffj;“j:&lgf::”ﬁf S.|  NAME OF THE BORROWER ADDRESS OF THE MORTGAGED DATEOF | QUTSTANDING Description of Mortgaged Property
uplu:.a:le:l at The fime of p-artr:,i'pa[i-;-n;. |1:: No. & CO-BORROWER/ PROPERTY NO%%@EENT DEMAND NOTICE MNarsarapapil RO, Narsaraopi Sub- Dislhact, Rompicheca Mandl, Dasanpaiem Karakunla Grampanchinsal, Kadakunla  Willage, Survey DUNO T, Houss MNumbar: 211
e-tendering, Manual offers are nat allowed LOAN FILENO (AMOUNT INRS.) Agzessment NMumber @ 350, Exent ) 1452 5q. Yards Rec Dhabs Bounded By East: Panchayali Road, Wesl: Batlula Anatharao Site | Morth: Panchayali Road, Soutli: Battula
agansl this lender and-any such manual 1.|Mrs. PERUKA RENUKA Gut No: 6, Saanvi Elite, Flat A-2, Ground Floor, Plot No: 10.07.2025 Rs. Gurappa Site
offer raceived shall be ignored. NOTE : Ap0060610005630 49,50, 51, 52 & 53, Landmark: Bomma Balaiah Function 21,76,629//- {Loan AJC No.} 23660002401731, Mahammad Latifunissa, 29-Mar-25  Rs. 848,270/ Rupees Eight Lakh Forty Eight Thousand Two Hundred | 09-Aug-25
e-Tender forms shall be issued free of cost Hall, Taluka: Boduuppal, State: Telangana - 500039 Mehammad Abu Bakar Seventy Only as on 26-Mar-25
lo &l lenderers. (Aulbariby-Rly, Bd's halles - -

Date:13/08/2025 Sd/-, Authorised Officer,

Description of Mortgaged Property

In Krishna District — Bantumilli Soo— Bantaméla Mandal, Malleswaram Village, RS Mo 163-6, In An Extent Of 281 Sq.%ards Of Proporty Along With Rico Building With All Easesmant
Rights Baing Bounded By - East Proporty OFf Abdul Sattar, Wast: Vacant Land , Morth: S8e Of Ede Krishina Mu, South: Panchayati Bazar

No. 2020/CE-I/CT/3E/GCC/Palicy
{PR-504)

Place: Hyderabad GIC HOUSING FINANCE LTD

dtd, 16.07.2020)

ATH E HA G LO EAL TE CH N 0 LOG | ES LI M lT E D (Loan AC No.) 22660001440305, Peyyala Durgarao, 16-Aug-24  Rs, 6,36 659- Rupees Six Lakh Thirty Six Thousand Six Hundred Fifty 08-Aug-25
Payyala Sastha Maha Lakshmi Mine Only as on 12-Aug-24
2nd floor, Unit No. 203 Gowra Palladium, Sy. Serfingampally Mandal, Ranga Reddy District
: I e 2 7 ” ! ; G ot Description of Mortgaged Property
- Immavahle Propedy In Krishng Disl- Gedivads Sro- Nandivada Mardal Taminsa Village, RS Noa 31908 An Extent OF 25,68 5q Yards OF Property Alceg Wilh Bros Builking With Al
EXTRACTS OF UN-AUDITED FINANCIAL RESULTS FOR THE FIRST QUARTER ENDED 30TH JUNE, 2025 Casarme Riglhs Being Bounded By East: Panchayth Road, West: Site Of Peyyala Nageswara, North: Church, South: Pathway
(Hs. in Lakhs)
STANDALONE CONSODLIDATED i} {Loan AC No.) 2660000764991, Reddy Lakshmana Rao, 24-Dec-24  Rs. 10,31,860(- Rupees Ten Lakh Thirty One Thousand Eight Hundrad 08-Aug-25
Ouarte Guarter Ouarter Guarter Raddy Rama Kumari Sixty Only as on 12-Dec-24
PARTICULARS Emmtr Year Ended Em]'l:ll Ented fear Ended Ended D Hon ot M 9P
30062025 | 31032025 | 30.06.2024 | 0062025 | 31,03,2025 J0.06. 3024 Oprerpan oftERgHa Croptey
(Ln-Audited) | (Auwsdited) | (Un-Audited)| (Awdied) [Audited) {Un-Awdited) All Thiat Piece And Parcel OF Propesty Bearing Mo tem BMo-1 In Krshna Districsudinesall Sro - Mudmepalll Mandal Aung Village B3 No-34n An Extent Of 965556 S, Yards O

Todal income from operations (net) 307 .4 1 46560 34031 404.21 1,628 63 419.35 Propary. And ltem Mo-2 In KAshna Cstrlc-Mudinepall Sro — Mudinepalll Mandal &llums Yillage RS MNo-34 In An Extent OF 96.5556 Sq.Yards Of Property, East: 1.Ce Road And 2-Ce

Met Profit / (Loss) for the period (before tax, Road, Weat: 1-Land Of Reddy Lakahmana Ras And 2-Land Of Reddy Lakshmana Ras, Morth: 1-Reddy Ranga Rao And 2-Reddy Ranga Rao, South! 1-Land Of Reddy Sarath

exceptional and/or Extraordinary items) (255.88) |(1.32310)[ (274.07)] (435.04)] (1.922.64) (469.83) Babu And Others And 2-Land Of Reddy Sarath Babu And Others

Met Profit / {Loss) for the period before lax ) e ) {Loan AJIC No.) 22660001084954, Turaka Padma, 24-Jan25  Rs. 550,168 Rupees Five Lakh Ninety Thousand One Hundrad Sixty Eight | 09-Aug-25

(after exceptional and/or Extragrdinary items) (235.88) | (1,323.10)] (Z74.07) (435,047 [ (1,922.64) (468,63} Turaka Shadrak Only a5 on 16-Jan-25

Met Profit / (Loss) for the perod after ta {atter :

exceptional and/or Exiraordinary items) (2a131) | 141108 (R4.69| (433641 (201442 (47413 Bescription of Maoripogad Paoperty

Tolal comprehensive income for the period Property Of Ree Bullding On Land Admeaswening 2050 Sq.Yarda:, In BS. No 28503, A=at Mo 606, Bearing Door Mo 3-212/B Sibested At Pottipadu Searg Anandhapuram Village

[rump:i%inﬁ profit / (Inss) fnr."hr* period (after tax) Potlipadu Gram Panchayat Area, Unguters Mandal, Gannavaram Sub Registry, Krishne iatrct Being Bounded By: East: Property Of Medepalll Vijayamma , Weat: Property Of |

and other comprehansive income (after tax)) (266.30) [(1,305.00)| (283.03) (461.72) | (2.012.00) (472.57) Medepalll Joji, Morth: PFanchayath Road, South: Property Of Sarihaddu Asirvadham

Equity Share Capital _ 1.405.00 [ 1405000 1.405.000 1.405.00 1,405, 0 1,400.04 {Loan A/C No,) 23660002 166892, Durgaprasad Parasa, 3-Jan-25  Rs. 6,71,938/- Rupees Six Lakh Seventy One Thousand Nine Hundred Thirty | 08-Aug-25

Reserves (ol ding Revaluation Resarve as Parasa Ramasita Eight Only as on 16-Jan-25

shown In the balance sheet of previous year) 19,742 62 16,464 50 =

Earmings per share (before extraordinary items) B N O oA I paY ) _

{of Rs. 10/- sach) Im Krshna Distrct Kankipadu Sro Kankspeduu Manda! Edupugaliu Area in B S Moo 410021 InAn Extent OF 50 Sq. Yards OF Property Along With Acc Roofed Shed Thersin With All
(@l E:'ISi-L' ; 1.72) [10,05) 7 03] 3.00) 1438 13.37) Easement Rights Being Bounded By. East: House Of Kameswara Rao, West: House OFf Pogolu Krishna And 5 Feet Width OF Path Way OFf Parasa Durga Prasad, Morth: House
b I_:I'ilﬂl&u'.j }1 .E.qj. | 19.61] E1 .94'] ;2.955 J,J H-IL'I: IEE'IEE-:' Of Uppala Sambasiva Rao, South: House Pogolu Anjaneyulu

Earnings per share {after extraordinary iems) I (Lean AJC Ma.) 23660001543480, Inturl Seetha, Inturl 03-Feb-25  Rs. 605848 Rupees Six Lakh Five Thousand Eight Hundred Fourty Elght | 09-Aug-25

{of Bs. 10/- each) Venkateswara Rao Only as on 16-Jan-25
[a) Basic | [1.72) (10.05) (203 i3.09) {14.34) [3.37) Description of Mortgaged Property

; : - e T ] i

rﬂ:@E"de | (169) (9.61) (1.94) (2.95) (13.70) (3.23) In Krishna District Vuyyure Sro Thotiavalluru Mandal Garikaparm Panchayathi Area R 5. No. 13172 In An Extant OF 1208, Yards Of Proparty Along With Acc Roofad House With Al
et : : : 3 Easement Rights Baing Bounded By, East: Site Of Inturi Janardhana Rao 33.4 Ft., West: Site OF Jujjuvarapu Dhanaraj 33.3 Ft., North: Site Of Thalla Venkateswara Rao 32.3 |
1. The above resulls were reviewed and recommendsad by the Audit Commities and approved by the Board of Directors of the Company at their mesting 7 ¥ &+ -
held on 141h August 2025 Ft., South: Panchayathi Cemant Road
2. The abave ks an extract of the defailed formeat of Quarterdy ‘Snneal Financial Results filed with the Stock Exchanges under regulation 33 of the SEBI The borrower having falled o repay the amount; therefore notlce (s hereby glven to the borrower and the public in general that the undersigned has faken posseasion of the properdy
(Listing and Other Disclosure Bequiremants) Reguiatipns, 2015, The full format of the Guarterly £ Annual Financlal Results arg avakable on the Stock deecribed herein above mentioned tahle in exercise of powers confiarred on him/her under section 13(4) of the said [Act 2002) read with Rule 8 of the said rule on the date mentioned in
Exchange website. |.e. BSE Limited at www.Dseindsa.com For Athena Global Techrologies Limited the above table. “The bomower's attendion is Invited to provisions of sub secton (8) of secton 13 of the Act read with rubs 8 (8], in respect of iime available, e 30 days from this

/- intsmation, to redeam the secured assats.”
Date: 11.08.2025 M SATYENDRA The borrowar in particular and the public in general is hereby cautioned not io deal with the property and any dealings with the proparty will be subgect to the charge of the AU Small
Place: Hyderabad CHAIRMAN & MANAGING DIRECTOR Finance Bank Limited {A Scheduled Commercial Bank) for the amount and interest thereon menfioned in the above table sl

Date  : 12082025 Place : &ndhra Pradesh Authorised Officer AL Small Finance Bank Limited
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